IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF APRIL, 2024
—_— e ey T N NI TVIMIN I I AT RIL, SULS

PREVIOUS INSTITUTION DISPOSAL CLOSING
KIND OF CASES BALANCE DB] _ SB| TOTAL DB] _SB| TOTAL|BALANCE
MAIN C A S E S :- 01.04.2024 30.04.2024
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 13130y 0| 4| 107 111 0 6] 61 67 13174
2 CIVIL SECOND APPEAL 4957] 0| O| 43 431 0 of 79 79 4921
3 EXECUTION FIRST APPEAL 97| 0f O 0 0Of 0 0 1 1 96
4 EXECUTION SECOND APPEAL 24] 0] O 0 0Of 0 0 0 0 24
5 CIVIL MISC. APPEAL 34822 0| 48| 370 418] 0| 60| 536 596 34644
6 CIVIL REVISION 663] 0] 0| 51 51 O 0f 23 23 691
7 CIVIL REVIEW 856] 0| 6 8 14 0 7 8 15 855
8 INCOME TAX REFERENCE 0of Of] O 0 of O 0 0 0 0
9 OTHER TAX REFERENCE 127/ 0| O 0 of 0 1 0 1 126
10 TAX CASES 0Of O] O 0 of O 0 0 0 0
11 CUSTOM APPEAL 14f O 1 0 11 O 0 0 0 15
12 INCOME TAX APPEAL 435§ 0] 29 0 291 O 6 0 6 458
13 WEALTH TAX APPEAL 2 0|l O 0 o] 0 0 0 0 2
14 SALES TAX REVISON 621] 0] o0 13 13 0 0 8 8 626
15 TESTAMENTARY CASES 0] of O 0 of 0 0 0 0 0
16 COMPANY PETITION 6f O 0 0 Of O 0 0 0 6
17 COMPANY EXECUTION PETITION 0f O] O 0 of O 0 0 0 0
18 COMPANY APPEAL 71 0] O 0 0of 0 0 0 0 rd
19 COMPANY APPLICATION 133] 0] O 1 11 0 0 1 1 133
20 COMPANY SUIT 16] O 0 0 Of O 0 0 0 16
21 COMPANY LIQUIDN. CASES 34| o] O 0 of O 0 0 0 34
22 ELECTION PETITION 6] 0| O 0 0f 0 0 0 0 6
23 SPECIAL APPEAL (CIVIL) 34] 0 0 0 Of O 1 0 1 33
24 SPECIAL APPEAL (WRITS) 2479 0| 46 0 46f O 73 0 73 2452
25 CIVIL CONTEMPT 1914 0| 15 59 74 0O 43 44 87 1901
26 CIVIL WRITS 92273 0] 183| 1691 1874] 0| 199| 2944 3143 91004
27 RECRIMINATION PETITION of O 0 0 Of O 0 0 0 0
28 CROSS OBJECTION 661| O 0 4 4 0 0 6 6 659
29 CIVIL REFERENCE 6] 0| O 0 0f O 1 0 1 5
30 CIVIL TRANS. APPLICATION 173] O 0 44 441 0 1 56 57 160
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 66 O 0 2 21 0 0 0 0 68
TOTAL (A) 163556 0| 332 2393| 2725| o 398| 3767 4165 152116
CRIMINAL SIDE:-
1 MURDER REFERENCE 1 O 0 0 Of O 0 0 0 1
2 CRIMINAL APPEAL 30196f O 31| 204 235] 0 3| 118 121 30310
3 CRIMINAL REVISION 12883] 0 0| 175 1751 O 0| 257 257 12801
4 CRIMINAL MISC. PETITION 23598] 0 0| 712 712 O 0] 510 510 23800
(U/S 482 CR.P.C))
5 CRIMINAL MISC. BAIL 22231 0 0] 1266] 1266] O 0] 1539] 1539 1950
(U/S 438 & 439 CR.P.C.)
6 CRIMINAL CONTEMPT 23] 0 1 0 1 0 0 0 0 24
7 CRIMINAL REFERENCE 11 o] o 0 of o 0 0 0 1
8 HABEAS CORPUS 49 0| 32 0 320 0 38 0 38 43
9 | CRIMINAL LEAVE TO APPEAL 1028 0| 5| 66 711 0 1 4 5 1094
10 CRIMINAL WRITS 2065| 0| 32| 208 240] 0| 34| 158 192 2113
11 CRIMINAL REVIEW 1 o]l o 0 ol o 0 0 0 1
TOTAL (B) 72068] 0] 101 2631] 2732 o 76] 2586] 2662 72138
TOTAL (A+B) 225624| 0] 433) 5024| 5457 0] 474 6353| 6827] 224254
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF APRIL, 2024

PREVIOUS INSTITUTION DISPOSAL CLOSING
Ve KIND OF CASES BALANCE | FB] DB SB| TOTAL| FB DB SBj] TOTAL|BALANCE
MISC. CASES ::- 01.04.2024 30.04.2024
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 5311] 0| 44| 126 170y Of 91| 145 236 5245
2 |BAIL & STAY IN CRL.REVISION 4740 o| o 138 138] 0 0] 136 136 4742
3 |BAIL & STAY IN CRL.MISC.PET. 22693] 0| 0| 626 626] 0 0| 423 423] 22896
4 |BAIL&STAY IN CRL.TRAN. PET. & CR 1827 o] of 177] 177] © 0f 126] 126 1878
5 |BAIL & STAY IN CRL.CONT.PET. of of] © 0 of 0 of 0 0 0
6 |BAIL & STAY IN CRLLA 20l o[ o 1 1 0 0 0 0 21
7 |CRIMINAL MISC. APPLICATION 900l o] o 27 271 o 1l 51 52 965
(Arising over Crl. Main Cases)
TOTAL (C) 35581] 0] 44]1095] 1139] o] 92| 881 973| 35747
2 CRIMINAL TRANSFER _ 91 o] o] 13 13] 0 0 0 0 104
3 STAY IN HABEAS CORPUS 15) 0 O 0 o] O 2 0 2 13
TOTAL (D) 106 o] o] 13 13] 0 2 0 2 117
TOTAL (C+D) 35687| o] 44| 1108 1152] o] 94| 881| 975| 35864
TOTAL (A+B+C+D) 261311| 0| 477 6132] 6609] 0| 568| 7234] 7802 260118
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAY INI. T. APPEAL 441 o] o 0 ol o 0 0 0 44
2 |STAY IN W.T. APPEAL / CUSTA 14| o 1 0 1 0 0 0 0 15
3 [STAY IN O. T. REFERENCE 11| o] 0 0 ol 0 1 0 1 110
4 [STAYIN'S.T. REVISION 5271 o] o] 13 13] 0 o] 41 41 499
5 [STAY IN CIVIL IST APPEAL 4448] ol 1| 97 98] 0 9] 85 94 4452
6 |STAY IN CIVIL 2ND APPEAL 2320 o] o] 44 44| 0 0| 51 51 2313
7 [STAY IN EXE. FIRST APPEAL 103] o] O 0 ol o 0 1 1 102
8 [STAY IN EXE. 2ND APPEAL 23] o] o 0 ol o 0 0 0 23
9 [STAYINC. M. APPEAL 10185| 0 31| 139 170l o 47| 92 139] 10216
10 [STAY IN CIVIL REVISION 638] ol o 44 44| 0 of 17 i 665
11 |STAY IN CIVIL CONTEMPT 200 o] O 0 ol o 0 0 0 20
12 [STAY IN SPL. APPEAL (CIVIL) 251 0] O 0 of o 0 0 0 25
13 |STAY IN CIVIL TRANS. APPLN. 166] 0 o 38 38| 0 o] 51 51 153
14 |STAY IN COMPANY CASES 231 ol o 0 o]l o 0 3 3 20
15 |STAY IN SPL. APPEAL (WRIT) 2203| 0| 38 0 38| o 62 0 62 2179
16 |STAY IN WRIT PETITION 60046] 0| 151| 1488| 1639| o| 123|1662| 17851 59900
TOTAL (E) 80896] 0] 222] 1863| 2085| 0| 242| 2003 2245 80736
2 CIVIL MISC. APPLICATIONS 4483] 0| 40| 279] 319| o| 54| 274 328 4474
3 CIVIL MISC. CASES U/S-5 12413} 0| 55| 317| 372] o| 55| 362] 417] 12368
4 EXE. MISC.APPLICATION ol of o 0 ol o 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 11 0] 0 0 ol o 0 0 0 1
TOTAL (F) 16897| 0| 95| 596 691| o 109| 636] 745 16843
TOTAL (E+F) 97793| 0] 317§ 2459] 2776| 0| 351] 2639] 2990] 97579
TOTAL (C+D+E+F) 133480| 0j 361| 3567] 3928| o] 445/ 3520] 3965 133443
GRAND TOTAL (ATOF) 359104] 0] 794| 8591] 9385] 0| 919| 9873] 10792 357697
Dt. : 14-05-2024 09:15 '
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